
GOVERNMENT OF INDIA
llilNlsrRY'oF coNsuilER AFFA|RS, FooD & puBl.rc DrsrRrBUTroN

DEPARTI|ENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
, UNSTARREDOUESTION NO.{{73
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PMGKY FOOD GRID

{{73. SHRIMATI $UNITA DUGGAL:

wi!! the ltltinister of GoNSU!f,ER AFFAIRS, Foolr aND puBl.rc DtsrRtBUTtoN
5qltffI ara*, <f.r 3tt{ {rffif,{ fof{sr d+ be pteased to state:

(a) whether the Pradhan Mantrr Garib Katyan Anna yoiana (prf,GKAy) is the
wodd's largest food programme undertaken during coyid-{ g pandomtc period;

(b) if sor the detaars thereof atong wath the number of beneflciaries who were
benefitted of it;

(c) whether the Ministry Is ptanning to bdng any scheme to make food grid for
those who are not covered in pubric Distribution $ystem (pDS) to fight against
malnutrition and hunger; and

(d) if so, the detaats thereofil
ANSWER

THE ilIINISTER OF STATE CONSUilER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION

(sHRt ASHW|NT KUMAR CHOU BEY)

(a) & (b): r'he PMGKAY is a unique initiative. Under pradhan Mantri Garib
Kalyan Anna Yojna\ (pMGKAy), covt of India has made allocation of additionat
foodgralns @ 5 kgr per penson per month free of cost for around Eo crore
beneficiaries of a r the 36 states/UTs coyered under Nationa! Food security Act(NFsa) (Antyodaya Anna yojana (AAy) & priorityr Househotds(pHH)) rncruding those
covered under Drrect Benefit rransfer (DBT) for a total period of {9 months during
the year 2O2O-21 and 2021-22. A total quantityr of approx 759.82 LMT of free
foodgralns has beem allocated to al! States/UT, during this period.

Allocations under the pMGKAy was done in
allocations under the NFSA. The responslbility for
beneficlaries under NFSA and distribution of foodgrains to them rests with the
States/UTs

(c) & (d): NFSA Act, 2or3 which as rmpremented all over the country provades for
the maximum coy.rage of about 8r.3s Grore etigibte persons wrth the Anerodaya
Anna Yojana (AAY) and priority Househord' (pHH), who aro arnongst the poorest
and eligible sections of the country. The lncluslon of such beneticiaries under
NFSA Is done by i.lentifying persons, who are presenfly out of NFSA, subioct to
coverage limlt of errery state/ur. All states/urs have been adyised to fulty utitize
the respective NFSA coyenage llmits by ldentifying and including etigibre
beneficiaries who are outside the Targeted public Distribution system (TpDs).
Further, to flght matnutrition, forfified Rice ls being supptied under various welfare
schemes in phases.
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